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The  following  clause  6A  shall  be  inserted  after  clause  6  in  the  existing

Revised    Guidelines   for    Recrultmerit    of   Judicial    Officers    Through   Open

Competitive Examination, 2023.
``The following documents may be accepted as proof of citizenship:-

1.  Binh certif icate
2.  Passport; or

3.  Certificate of Identification (only in case of Si,khim subjects)"
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